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Dr. D. S. Raju: The question of the 

integrated system of medicine was not 
discussed at tlhe Mahabaleswar or 
Madras Conference. Only the ques-
tion of Sudh Ayurvedic system was 
discussed. So, this question does =t 
arise. Probably, the students who are 
studying in the first, second or third 
year of the integrated system will 
have to complete their courses. 
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Shri D. S. Raju: In pursuance f 

the -resolution passed by the Central 
Council of Health in Mahabaleswar, 
one Sudh Ayurvedic Education Com-
mittee under the chairmanship of 
Shri Vyas was appointed. That Com-
mittee submttted its report, i~  

was again considered' in the second 
Central Council of Health meeting 
held recently at Madras and it was 
approv.ed. Now this resolution is 
being communicated to the State Gov-
ernments for thetr acceptance . 
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Dr. D. 8. Baju: For the time being 
the Central Council of Health has 

taken a decision with regard to Sudh. 
Ayurvedic committee. In future, only 
Sudh Ayurvedic study will come into. 
foree. 
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Ghaggar River 

+ [Shri Yashpal Singh: 
·530. -< Shri Bisha.nehander Seth:-

l Shri B. P. Yadava: 

Will the MinLst.er of Irrigation and: 
Power be pleased to refer to the reply 
given to Starred Question No. 636 OJ) 

the 12th September, 1963 and state the· 
decision ta.kenI in regard to the scheme 
which was undier consideration to pre-
vent the loss due to the floods in tihe· 
Ghaggar River in Raj-asthan? 

The MInIster 01 Irrigation aDd Power-
(Dr. K. L. Rao): The scheme prepared 
by tihe Rajasthan Government was. 
modified &tiler scrutiny and is now 
estimated to cost Rs. 321.14 lakh:r. 
Work on the scheme, whiClh has been. 
technically cleared, is ~ted to be· 
taken up in January 1964. 
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Dr. K. L. Rao: From the year 1959-

the floods Ihave been increasing. On 
an average, the damages are estimat-
ed to be about half a crore of rupees. 
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Dr. K. L. Rao: We are anxious to. 

complete the work as !lOOn as possible. 
The only limitation is finding the re-
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SO\1Tces far the project. At the mo-
ment we are estimating that the work 
will be oompleted before the end of 
the Third Plan. 

Sbrl Iqbal Singh: May I know whe-
ther the old dam at Otto will be 
strengthened or a new dam will be 

, constructed? 

Dr. K. L. Rao: There are two pro- I 

posa1s. One is to increase the hc;ght 
of Otto Weir by 3 ft. which is still 
under consideration. This is with a 

"view to take the canal from Otto and 
divert the water to Ghaggar to make 
use of this water lower down the 

"Rajasthan canal for bringing more 
areas under irrigation. 

'Shri Lahri Singh: May:I 1mow 
whether the Punjab Government hilS 
submitted a scheme for controllil,g the 
Ghaggar river in Punjab territor" for 

. supplying water to Chandigarh for 
irrigation purposes? If so, may I 
know whether this scheme is ~ e  

to materialise during the next Plan? 

Dr. K. L. Rao: It is true that tn.e 
Punjab Government has prepareci a 
scheme to construct a dam ~ oss 

a~ a  in order to give water supply 
to Chandigarh town and for irrig;l1icn 
purposes. The investigation so far 
undertaken indicates that the d·d"ffi. 
will be very costly. Therefore, some 
alternat:ve dam sites haVe been pro-
posed. They are still under investi-
gation. 

Shri P. Venkat:lsubbaiah: Instead 
or having flood control measures in 
a piece-meal way, may I know whc-
1Jher Governm.ent propose to ha.e an 
mtegrated plan for the entire courlry, 
so :far as flood control is concerned? 

Mr. Speaker: Let us now cLnfine 
ourselves to Ghaggar river. 

Shri Sham Lal Saraf: May I kno\1\' 
whether the Ghaggar river scheme is 
being taken up separately or t~e ad-
joining river basin scheme will also 
be taken up? 

; Dr. K. L. Rao; The a ~ river 
• ata.rts frQm Himachal Pradacrb and 

flows through Punjab an:! Rajasthan. 
The diversion scheme will be at 
the boundary when the river enter3 
Rajasthan. At the moment, the pro-
ject is taken up by the Rajasthan 
Government form its own Plan allo-
cation. We are contending that the 
cost must be borne" by Punjab also. 
It has to be decided. 

Foreign Exchange 

+ r Shri Imbichibava: 
·531. ~ Shri Maheswar Naik: 

L Shrimati Savitrl Nigam: 

Will the Milnister of FinanCe be 
pleased to state: 

(a) the latest posLtion of foreign 
excihange resources and how the posi-
tion reflects the policy adopted by 
Government N> conserve our foreign 
exchange; and 

(b) the cxpected trend in course or 
the current year? 

The Deputy-Minister in the Minlll-
try of Finance (Shrimati Tarkeshwari 
Sinha): (a) In the period April to 
December, 1963, the decline in our 
foreign exchange rcserves was Rs. 13 
crores as against a decline of Rs. 54 
crores in the same period last year. 
This comparative bettermenl of the 
situation has been due to a better ex-
port performance, a less disadvantage-
ous situation in respect of current in-
visibles and a larger absorption of 
foreign aid. The first two factors are 
largely a result of Goverrurient policies 
while the third factor is a result of the 
willingness of aid-giving countries to 
give us part of their assistance on a 
non-projed (and hC'llce more readily 
drawable) basis. 

(b) On present expectations we 
may end the year 1963-64 with about 
the same level of reserves as at the 
begi.nn.i:ng of the year. 

Shrl S. M. Banerjee: I want to 
know what amount of foreign ex-
cihange ~ have been abLe to recover 
from those who have their as et~ in 
the foreign banks and whether ~o e 
declarations have been made in 1963 
and, if so. the total amount declared? 




